Mame of the Inside Cantonment Outside Cantonment
district (in acres) (in acres)
Lucknow 37.84 106.88
Kanpur 3.50 36.02
Varanasi 0.27 =
Gorakhpur — 34.60

Trans Gomti Rifle Range is located on the left bank of Gomti River measuring
1@3.7 acres. Lucknow Development Authority has encroached upon certain portion of the land.
They have constructed flats and developed plots. They have also leased out a part of land to
Sahara India Ltd., Ansals, M/s Hindustan Petroleum, etc. Some part of the land has also been
unauthorisedly built by private persons. About 100 acres of land has thus been built
upon/encroached. Three writ petitions are pending in the High Court.

Amausi Air Field is an abandoned airfield and consists of defence land measuring 185.3/
acres. An area admeasuring 6.88 acres has been encroached by private individuals.

Action under Public Premises (Eviction of Unauthorised Occupants) Act, 1971 is being
taken by the Defence Estates Officers and Chief Executive Officers for removal of
encroachments. So far as Trans-Gomti Rifle HRange is concerned, the Government of Uttar
Pradesh has been requested to identify equal value land contiguous to Cantonment in lieu of

defence land on exchange basis.
Modernisation of CPMFs

*404. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether the Central Para-Military Forces (CPMFs) are not being provided with
modemn weapons and communication and other equipments;

(b) if s0, the detalils thereof and action taken by Government in this regard; and

(c) the total funds allocated, released and utilized for modernisation of CPMFs during
each of the last three vears and till date, force-wise?

THE MINISTER OF STATE IN  THE  MINISTRY OF HOME  AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) and (b) Mo, Sir. The Government had
approved a Five Year Plan (2002-07) for modernisation of 6 Central Para Military Forces —
Assam Rifles (AR), Central Reserve Police Force (CRPF), Central Industrial Security Force
(CISF), Border Security Force (BSF), Indo-Tibetan Border Police (ITBP), and National
Security Guard (NSG) — at an estimated cost of Rs. 3740./1 crores in February, 2002. The
Government had also approved a Three Year Plan (2005-08) for modemization of Sashastra
Seema Bal (SSB) separately at an estimated cost of Rs. 444,43 crores in April 2005, Since the

modernisation could not be completed according to the plan by 2007 -08, the Government



granted extension of both the plans upto 31.03.2011. The main objective of the Modernisation
Plan is to equip the CPMFs for better strike capability, better mobility and to provide them state-
of-the-art communication, surveillance and protective systems. Details of items purchased
under the Modernisation Plan by the CPMFs cannot be divulged for security reasons.

(C) The funds utilized, force-wise, during the last three years and the current vear are

given below:i—
(All figures in crores of Rupees)

MName of 2007-08 2008-09 2009-10 2010-11
the Force (upto 31.10.2010)

Finds Bgpendiure Funds Bependiure Funds  Bpenditre FRunds  Bxpenditure

dlocated dlocaled dlocaled alocaled
1 2 3 4 5 b 7 8 9

AR 7.76 7.76 87.25 32.19 83.50 37.60 119.00 86.41
BSF 177.16 177.16 279.46 87.95 210.96 136.10  385.00 70.80
CISF 2.83 2.83 1.13 0.90 0.31 0.41 0.00 0.00
CRPF 0.00 5.08 97.00 1.95 104.56 26.90 96.40 60.27
ITBP 0.00 0.28 7.50 5.64 12.26 8.76 24.00 6.78
MNSG 11.89 14.74 8.00 3.03 24,00 10.99 9.56 12.32
SSB 56.54 56.54 103.13 19.90 73.99 33.13 68.00 7.05

ToTAL: 256.18 264.39 583.47 151.56  509.58 253.80  701.06  243.63

Programmes and training undertaken by NDMA

*405. SHRIMATI GUNDU SUDHARANI: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) the programmes, trainings, etc. undertaken by the National Disaster Management

Authority (ND MA) during the last three years, year-wise and State-wise;

(b) whether it is a fact that National Cyclone Risk Mitigation Project has been undertaken
with the help of World Bank for Andhra Pradesh;

(C) if so, the details of programmes undertaken under the above Project in Andhra

Pradesh; and

(d) the details of training given to Disaster Response Force to deal with cyclone, floods,
etc., in Andhra Pradesh?

THE MINISTER OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) The National Disaster Management Authority





